1%

agedLILiW

service and presently working as ...

years,

son/d

Declaration of Assets and Liahilities

De2)-20272

Year.‘-.--..nnu llllllll (R ET}

or/yif6 of . Shichad. Mandef,
belonging to BJM}’VMLWW .....

allice  ALRlaNE.... i

glve herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*

A, Details of movable assets

(Assets in joint name Indicating the extent of joint ownership will also have to be
given)
sr, Description Self Spouse Dependant-1.| Dependant-2 | Dependant-3
No. Name(S) Name Name Etc. Name
(1) | cash Q.o,o—tro/, Premists P,stany—.u 9 ivom

.. oewi- 5ol ppnamd |~ pnand. L

(i | Deposits in A/C Ao- | Bfe ne-

Banks, Financial 109391 - 2028/~

Institutions And gol7) |4299é ) 1o A

Non-Banking il NI N

Financial At - e

Companies 20000/2 | SO/
(ili) | Bonds, ; e

Debentures and : . :

Shares in NI NiL NIL N

companies
(lv) | Other financial > o : 3

institutions, PLI-ES4ol MF

NSS, Postal LIc-3294| 24000/- AL AL

g«?l\llé?fss’el’i:c ME-34o00 Py Y et

7 "
Pex yea/‘L ’

(v) | Motor Vehlcles

(detalls of § ) ) '

malke, etc.) bl NI N Pttt
(vi) |Jewellery (give Golo(-lo Grodd-20

details of L 7 RO L .

welght and ram Vet on AL RfiLs

value) iy o5 '
(vli) | Other assets, ) ¢ . :

such as values | _ . NIL N -

of claims / F’rfﬁ(-f- i

interests = = |

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books In the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the Income of the

employee.




'Bl

a4

Details of Immavable assets

also have to be indicated]

[Note: Propertles In joint ownership indicating the extent of joln

t ownership will

Sr, Description Self

Dependant-1

Spouse
Name

Name(S)

Dependant-2
Name

Dependant-3
Etc. Name

Na.
(1) 168
Dirg.-
Mt

Agricultural Land

- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

MHE, NI\L,

N

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(1
NIL

NTL

Bulldings (Commerclal
and residential) _
Location(s) : \
- Survey /door NTL
number(s)

- Extent (Total
measurement)

- Current market
value

(i)

NIL

Houses / Apartments,
etc.

- Location(s) . . . )
- Survey /door NI
number(s)

- Extent (Total
measurement)

"| - Current market
value

(v)

N FL- N |‘L_

NTL

Others (such as
Interest in property)

(v)

NIL

NIL

NIL

NI

(2)

institutions-and government dues:-

I give herein below the detalls of my liabilities / over

[Nate : Please give separate details for each item)

dues to- public financlal

5r. Description Name & address of Bank / Amount outstanding as
No. : Financial Institutions(s) / (o] IR
Department (s) _
(a) | (i) Loans from Banks SBI. BVYM 0,000 >
(il) Loans from financlal
Institutions
(ill) Government Dues:
(a) dues to departments : .
dealing with government NIL NIL-
accommaodation
(b) dues to departments ; :
dealing with supply of NIL NI
water
(c) dues to departments
dealing with supply of > .
electricity NI NTL-
St
VI TeT W <ol




(d) dues to departments:
dealing with telephones

NIL

NIL

(e) dues to departments
dealing with government
transport (including
alrcraft and hellcopters)

NIL

NI

| (F) Other dues, If any

NI L

NI

(1) Income Tax Including
surcharge [Also Indicate
the assessment year upto
which Income Tax Return
-filed. Glve also Permanent
Account Number (PAN)]

BTRPMILSG

(Il) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

ML

NITL-

(iil) Sales Tax [Only In
case of proprietary
business]

NIL

U;L

(lv) Property Tax

N1l

=

CI

yF/;PFfP,BAﬁ No.

Personal Detail

PT</BLA-106Y

"7'T:qs__] (DD/MM/YIVY)

Gender - (M/F)
Date of Birth - a e o 1
Class/Group - C (AB/C)
Cadre
[ MESSENGER
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Blhar Secretarlat Service etc.)
Home District - KQTTHA R _

I hereby declare that the above details are true to the best of my
knowledge and belief.

> 7767 SR HEC

Signature .« R i s e ye prrernsase

Name of Employee: NKRN@F@(
Designatfon:.‘a%.%..ﬁmmgfﬂfﬁé.
Department: JRihas, \’APZA,Q’J" Q@.QJ.M,PW"UQ

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer. typed (single side)

in prescribed format.




